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Yearly BemlttaDGe Abroad by PoreIJD 
Drac Manufaeturlnr Firmll 

2031. SHRI K. S. CHAVDA: Will the 
Miniser of PETROLEUM AND CHE-
MICALS be pleased to state: 

(a) what were the yearly remit-
tance abroad of the foreign drUg 
manufacturing firms during the 
Fourth Plan period, company-wise; 

. (b) what are the licensed capacities 
of the3e firms for different formula-
tions whiCh they are manufacturing 
basically in the country and the 
instances where with imported raw 
materials, the formulations have been 
over produced by these firms; and 

(c) what action Government pro-
poSe to take against the firms who 
have indulged in over production of 
formulation'3 with imported raw 
materials? 

THE MINISTER CF STATE IN THE 
MINISTRY OF PETROLEUM AND 
SHEMICALS (SHRI K. n. GANESH): 
(a) A statement I indicating the re-
mittances made by each of the foreign 
company with foreign equity exceeding 
50 per cent durinG: the year 1969, 1970, 
1971 and 1972 is laid on the Table of 
the House. [Placed in Library. See 
No. LT-8573/741. Similar information 
for the year 1973/1973·74 in respect of 
each foreign company is being collected 
and will be laid On the Table of the 
House. 

(b) There are 116 manufacturing 
units in the organised sector WhICh are 
producing formulations whose Dumber 
rUns into thousands. The capacities 
approved for many of these companies 
covers authorisations issued to them 
under Registration Certil'lcates, Permis-
sion/No Objection Letters Issued from 
time to time, productions taken up 
under schemes of iiverslflcaUon, capa-
cities approved under C. O. Bs. etc. It 
is not possible to co-relate manufacture 
of 1I11 these fQrmulations with all the 
chemicals which:.re beina: manufac-
tured . indigenously or are beina: im-
ported' directly or indirecQy. More,. 
over, the manufacture of formulationS 

varies from year to year depending 
upon the marketability of each indivi-
dual product. 

(c) The COIIUIlittee on Dl'US/s and 
Pharmaceuticals Industrv conlUtuted 
under the ChairmaDlihlp of Shri Jai-
sukhlal Hath! is examinmg various as-
pects of the ~ 'ndustry including 
the measures for promoting the ~  

growth of the drugs industry and par-
ticularly of the Indian and small lSt'ale 
industries sectors and the institutiunal 
and other arrangements to ensure equit-
able distribution of' basic drugs and 
raw materials. 

Amount spent on DrUing in Bombay 
High 

2034. SHRI BIRENDER SINGH ~  

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state 
the amount so far spent by Govern-
ment on drilling ~t  in Bombay 
High? 

THE DEPUTY . MINISTER IN THE 
MINISTRY OF PE.THOLEUM AND 
CHEMICALS (SHRI C. P. MAJHI): 
Total operating t ~ incurred 
upto 30th October, 1974 is Rs. 844.25 
1akhs. This does not include deprecia-
tion and the value of the capital assets. 
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implementation of Agree)IJent 
1Ietw"een the Management and Repre-
sentatives of the Employees of FACT, 

Cochln 

2036. SHRI C. JANAHDHANAN; Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether Government have 
llot approved the terms of the agree-
ment made between the representa-
tives of the employees of the FACT, 
Cochin Division and its management 
on the 15th October, 1974.; and 

(b) if so, what are the main terms 
of the agreements and the rell/Jons for 
Dot approving it? 

THE MINISTER OF STATE IN 'I'HE 
MINISTRY OF PETROLEUM AND 
CHEMICALS (SHRI K. R. GANESH): 
(a) and (b). Presumably, the Honour-
able Member is referring t:> the agree-
ment entered into on tbe 15th July, 
1974 6etween the labour unions of the 
Cochin Division and the management 
of FACT. The agreement, inter alia, 
envisages an increase in the basic pay 
aDd dearness sllowance of the workers 
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and also provides for other benefits 
such as washing all01ll"llllce, canteen 
subsidy etc. The agreement which is 
valid upto 31&t December, 1976, has 
since been approved by Government 
subject to certain conditions. 

Wa&'e cut effected on Guards In con-
nection with Work to Rule Movement 

2037. SHRI R. P. YADAV: Will 
the Minister of RAIL WAYS be 
pleased to state: 

(a) whether in some of the Divi-
sions of the Railway "wage-cut" of 
Guards are being effected in spite of 
the fact that they were present dur-
ing 'work to rule' movement; and 

(b) if so, whether Government pro-
pose to order such DiviGional Autho-
rities not to victimise Guards in face 
of ''No victimisation agreement" and 
their presence and willingness to 
work the trains during the agitation? 

THE DEPUTY MINISTER ~. THE 
MINISTRY OF RAILWAYS .. (SHRI 
BUTA SINGH): (a) and (b). Infor-
mation is being collected and will be 
laid on the Table of the Sabha. 
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